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nies Act, certain irreularities is
anae ent on the  art  ol  the 
anae ent  ca e to liht.  The 
ajor irreularities as brouht out 
in the Insection Reort have alread 
been disclosed in anser to nstarred 
uestion No. 00 on 1th  March, 
1979.  In resonse to the Sho- 
Cause Notice issued b the Co an 
La oard under section 0 of the 
Co anies Act, the rel fro the 
co an has been received and this 
atter is no to be decided b the 
Co an La oard for hich  a 
ersonal hearin has alread been 
fixed.

Coverae  of   arlia entar 
roceedins

109. SHRI  VASANT  SATH 
Will the Minister ol IN ORMATION 
AND ROADCASTIN  be leased 
to state

(a) hether it is a fact that the 
arlia entar coverae on T.V. and 
Radio ives nearl  th of the ti e 
to the vies exressed b the o
vern ent rather than the i ortant 
oints ade b the Me bers of the 
arlia ent   articularl fro  the 
o osition arties and

(b)   hether  the   overn ent 
ould like to for ulate the uide
lines for coverae of arlia entar 
roceedins on A.I.R. and T.V. ore 
objectivel and b ivin due cover
ae to the i ortant  su estions 
ade b the  ublic reresentatives 
or oints raised b the on various 
atter of ublic interest rather than 
restrictin the coverae to the fe 
Me bers and Ministers

TH MINIST R  O IN ORMA
TION AND ROADCASTIN (SHRI 
L. K. ADVANI) (a) and (b). No, Sir. 
ver effort is ade b these edia 
to rovide adeuate and balanced 
coverae to all i ortant and nes- 
orth ha enins and seeches in 
the t o Houses of arlia ent   in 
their dail nes-bulletins and the

Dail Weekl Revies of  roceed
ins of arlia ent. All  i ortant 
oints ade b Me bers of arlia
ent, includin  e bers belonin 
to the o osition arties, are souht 
to be covered.   Hoever,   oints 
ade b the Me bers of the overn
ent  a et occasionall   ore 
coverae than others because these 
oints often relate 10 i ortant ro- 
lic atters and overn ental ro
ra es  for  the rocio-econoic 
develo ent of the countr.

Telecastin the roceedins of the 
State Leislative Asse bl

109 SHRI CHAT R H

SHRI NATWARLAL   
ARMAR-

Will the Minister of IN ORMA
TION AND ROADCASTIN   be
leased to state

(a) hether it is a jirjt that so e
State overn ent and seciall the 
Tail Nadu overn ent have taken 
u ith the Centre the uestion of 
telecastin the roceedins of  the
State Leislative Asse bl so  that
those havin television  *ets  could 
vie the in their houses and

(b) if so, the reaction of the o
vern ent thereto

TH MINIST R  O  IN ORMA
TION AND ROADCASTIN (SHRI 
L. K. ADVANI) (a) No, Sir.

(b) Does not arise.

State ent correctin the rel to un- 
starred   uestion No.  9 dated 
27--1979 re. Settin u d lants and 
actories in Orissa b xloitin 

Minerals

TH MINIST R O STAT  IN 
TH MINISTR O STAT AND 
MIN S  (SHRI KARIA M NDA) 
In rel iven to art (b) and (c). of 
nstarred. uestion No. 9 dated 
27--1979 reardin settin u  of




